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8hrl A. M, Thomas: These are two
separate projects. Of course, the ques-
tion of United States aid for HF-24
project is under consideration. In
fact, they have said that it would be
examined further. But, as far ag the
MIG project is concerned, it will not
be correct to say that there has been
slow progress. In fact, a defence
team is in Russia to negotiate a final
agreement. As hon. Members are
aware, the Defence Minister also is in
Russia,

Shri Hari Vishnu Kamath: This is
wholly evasive, because the decision
wag taken 1} years ago, and we would
like to know, the country would like
to know, what progress there has been.
It is no use saying the progress is
satisfactory. Nothing has been done
in this matter either in Koraput or
Nasik.

Shri A. M, Thomas: Various project
reports have been prepared for air
frame factory, engine factory, etc.
These are under detailed discussion.
[ may inform the House that civil
workg in connection with these pro-
Jjects are proceeding satisfactorily,

Shri D. C. Sharma: Is it not a fact
that the United States Government
hag refused to give us certain type of
military equipment under pressure
from Pakistan and if so what is the
nature of that equipment which has
been refused?

8Shri A. M. Thomas: It would not be
correct to draw that inference. In
fact our requirements were discussed
by the Defence Minister and also ano-
ther team which visiteq the United
State. of Amerm and there wag con-
di between the
two countries regarding the nature v.
the threat and the requirements ot
this country., Negotiations have been
satisfactory. The United States has
offereq us considerable aid. I will
not give the details here. In regard
to certain sspects, it would not also
be proper to disclose them without
the consent of that country,
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Shrimeti Renu Chakravartty: May
T request you, after Question Hour, to
permit question No. 7 to be answered?

Mr. Speaker: Tha: is only the pri-
vilege of the Minister, if it is a ques-
tion of public importance and he
wantg to give the answer. He can do
that after the Question Hour.

Shrimati Renu Chakravartty: 1
think that there are occasions in the
past when such queslions were per-
mitted.

Mr. Speaker: That Rule is there.
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( Shri R. G. Dubey:
Shri Laxmi Dass:
Shri Nambiar:
Shri P, Kunhan:
Shri Imbichibava:
v J Dr. Saradish Roy:

"] Shri D. C. Sharma:
Shri Vishram Prasad:
shri Jashvant Mehta:
Shri Onkar Lal Berwa:
Shri P. C. Borooah:
| Shri D. D. Mantri:

Will the Prime Minister be pleased
to state:

(a) whether the Atomic Energy

propose to embark upon

a programme of manufacture in India

of the French Beljer and Centaure

types of sound rockets: vith the colla-
boration of the CNES of France;

(b) whether any agreement has
been signeq between the Atomic Ener-
gy Commission and the CNES; and

(c) it 80, the main features thereof?

The Primg Minister apd the Mints-
ter of Atomic Emergy (Stiri Lal Baha-
dur Shastri) (a) to c). A statement
is laid on the Table of the House
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"STATEMENT

Yes. The manufacture of Centaure
Rockets in India will shortly be under-
taken by the Department of Atomic
Energy in collaboration with M/s. Sud
Aviation of France, with whom an
agreement for the supply of know-
how and for the grant of a manufac-
turing licence has, with the assistance
of the Centre National D'Etudes Spa-
tiales of France, been concluded,

The agreement inter alia provides
that M|s. Sud Aviation will:

(i) sell 6 Centaure High Atmos-
phere Exploration vehicles
(rockets)

(i) grant a licence foér manufac-
turing such rockets in India

complete know-how
such

(iii) supply
for the manufacture of
rockets

(iv) train Indian personnel at the
factory of M/s, Sud Aviation
and

(v) provide a few technica] per-
sonnel to assist the Depart-
ment in its manufacturing pre-
gramme.

Commaunique of Commonwealth Prime
Ministers’ Conference,
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Will the Prime Minlster be pleased
to state the circumstances under which
the represmtahves of India agreed or
acquiesced in the inclusion of a refe-
rence to the Indo-Pak problem in the
communique of the Comnicnwealth
Prime Ministers' Conference held in
London in July, 19647

The Prime Minister and Minister of
Atomjc Energy (Shrl Lal Bahadur
Shastri): The Honourable Members
are aware that owing to my indisposi-
tion, I requested Shri T. T. Krishna-
machari anq Shrimati Indira Gandh{
to attend the Commonwealth Prime
Ministers’ Conference on behaif of the
Government of India. On return they





